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Corporation lying unsold and the
various places where they are stocked;
and

(b) for whom these shoes were
made?

Tae MINISTER of 1NDUSTRY
(SHRT MANUBHAI SHAH): (a) The

total number of shoes lying unsold as
on 21st April, 1961 was 35,347 pairs.
These are lying at Agra, Delhi
Bombay and Calcutta.

(b) These shoes were manufactur-
ed in excess of the requirements for
export to U.S.S.R. and Poland.

Surr M. P. BHARGAVA: May I
know whether it is the whole lot that
is lying unsold or some of those which
were manufactured have been ex-
ported?

Suarr MANUBHAI SHAH: No, Sir.
Actually speaking, we have exported
to these countries more than 480,000
pairs of shoes during 1960, and we
thought that we would get more and
more orders. So, orders were placed
with the indigenous manufacturers in
the small-scale sector for a little
larger quantity. This is the surplus.

Suri M. P. BHARGAVA: May 1
know whelher it is a fact that in a
consignment of shoes sent to Russia
there were shoes only of one leg, and
they were subsequently returned?

Surt MANUBHAI SHAH: Sir, this
is an old story being repeated several
times here.

SHRIMATI SAVITRY DEVI NIGAM:
May I know what steps the ST.C. is
taking to dispose of these shoes as
soon as possible?

SHrRr MANUBHAI SHAH: We have
actually contacted many large-scale
manufacturers, and I am glad to re-
port that from our surplus of 65
thousand, Sir, 30 thousand have been
purchased by the Bata Shoe Company
and some other big manufacturers.

Sart BHUPESH GUPTA: Sir, these
shoes were meant for export and, I
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think, export promotion is still one of
the policies of the Government. In
view of the fact that these shoes have
been lying there with the manufac-
turers, may I know what steps the
Government took to find some export
market outside Indig in order to dis-
pose of these shoes?

to Questions

Surt MANUBHAI SHAH: Several
steps were taken. Some particular
varieties of shoes went to Poland and
Soviet Russia. They wanted other
types in the next lot and hence they
became surplus to our reguirements.

Surr BHUPESH GUPTA: That is not
the point, Sir.

Mg, CHAIRMAN: Are you trying to
get these shoes disposed of by way of
export? That is his question.

Surr MANUBHAI SHAH: Sir, these
are being sold out internally; they are
not being exported.

Surt BHUPESH GUPTA: That is
why my question relates to that. May
I know whether, in view of the fact
that these stocks have been accumu-
lating, the Government tried other
markets in those countries he has men-
tioned concerning these things, for
example, the German Democratic Re-
public or other East European coun-
tries or Middle East countries, so that
we can do a little export?

Suart MANUBHAI SHAH: We have
tried all countries, and if the hon.
Member can render any assistance, we
shall be grateful to him.

Surt BHUPESH GUPTA: May 1
know whether any assistance was
sought from any Members of Parlia-
ment?

Mr. CHAIRMAN: Next question.

RECOMMENDATIONS OF THE SaLr

COMMITTEE

*69. Surr M. P. BHARGAVA: Will
the Minister of COMMERCE AND INDUs-
TRY be pleased to refer to the answer
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given to Started Question No 35 in
the Rajya Sabha on the 16th Fep-
ruary, 1961 and state:

(a) the number of recommendations
of the Salt Committee that have been
accepted;

(b) the number of recommenda-
tions that have been rejected, and

(c) the number of recommenda-
tions that are still under consideration?

Tee MINISTER or INDUSTRY
(Surt MANUBHAI SHAH): (a) Twenty-
five

(b) One
(c) Six
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4[Tue DALATI LAMA’S APPEAL SEEKING
SUPPORT FOR THE LIBERATION OF TIBET

*70 Surr NAWAB SINGH CHAU-
HAN: Will the Prime MINISTER be
pleased to state:

(a) whether his attention has been
mvited to the statement made by the
Dalai Lama on the 10th March, 1961,
in which he has appealed to India
and other members of the common-
wealth for lendmg their full support
in the Umted Nations to the cause
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of liberating Tibet from Chinese
aggressors, and

(b) if so, whether Government have
received any formal appeal from the
Dalai Lama 1n this regard?]

THE DEPUTY MINISTER or EX-
TERNAL AFFAIRS (SHRIMATI
Laksamr MeNoN): (a) The Govern-
ment have seen the reported statement
of the Dalai Lama

(b) The Dalai Lama addressed a
letter to the Prime Minister urging
such support,
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SHrRT JASWANT SINGH: Is 1t a faet
that the Government of India are
embarrassed i giving support to Tibet
because of the commitments they have
made 1n the past?

SHrRT JAWAHARLAI, NEHRU: Gov-
ernment of India i1s normally not em-
barrassed. It has to deal with ques-
tions which involve difficult decisions.
Bemng embarrassed does not help 1n
decisions  As a matter of fact so far
as this resolution 1n the UN 1s con-
cerned, 1t 15 not being taken up during
this session of the UN

1l 1 Hindi translation



